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wag pasged by the Lok Sabha at its
smmﬂ held on the 20th November,
1980,

129 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

ELEVENTH REPORT

SHRI G. LAKSHMANAN (Madras-
North). Sir, I beg to present the
Eleventh Report of the Committee on
Private Members’ Bills and Resolu-
tions,

12,10 hrs,

BUSINESS ADVISORY COMMITTEE
NinTH REPORT

THE MINISTER OF PARLIAMEN-
‘I‘AR_¥ AFFATIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
‘SINGH): Sir, I bég to move:

“That this House do agree with
the Ninth Report of the Business
Advisory Committee presented to
the House on the 2nd December,
1980.”

SHRI KRISHNA CHANDRA HAL-
YER (Durgapur): Sir, I want to
make & submission. ..

MR. SPEAKER: You come out
with that on Friday,
Now, the question is:

~ “That this House do agree with
the Ninth...”

SHRI G. M. BANATWALLA (Pon-
nani): About the time factor I want-
ed to say...

MR. SPEAKER. We will satisty
you. Don't worry.
- 'SHRI G. M. BANATWALLA: Four
hours are allottéd, but ten hours are
necessary,

MR. SPEAKER: You can sit upto
12. Don't worry. You have the
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patiéfice and I have the patience. We
wil]l ‘bear it out,
The question is:
“That this House do agree with
the Ninth Report of the Business
Advisory Committee presented 4o

the House on the 2nd December,
1980."

The motion was adopted,

12:11 prs.

SUPPLEMENTARY DEMANDS FOR
GRANTS (GENERAL) 1980-8,

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SAWAI SINGH SISODIA): On be-
ha]t of Shri R. Venkataraman, I beg
to present a statement showing Sup-
plementary Demandg for Grants in
respect of the Budget (General) for
1980-81.

12.12 nrs,
MATTERS UNDER RULE 377

(i) SUSPENSION OF CERTAIN TRAIN
SERVICES IN SOME ARENS OF GUJA-
RAT DUE TO SHORTAGE OF COAL
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